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Ajay Kumar (1008/SD}),
S/o Shri Mahipal Si
R/o Quarter No.G-3,

Type-11I, Police Station Kalkaji,
New Delhi.
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1. Government of NCT, Delhi,
through its Chief Secretary,
Players Building, I.P. Estate,
New Delhi.

2. Commissioner of Police,
Delhi Police Headguarters,
New Delhi.

3 Deputy Commissioner of Police (HQ),
Delhi Police Headguarters,
New Delhi

...... Respondents
{(Present : Shri Mahibar Singh, H.C., Departmental
ati
ORDER (ORAL)
None for the applicant. Departmental
representative states. that by order dated 5.2.2004, a
copy of which has been placed on record, whereby Govt.

Quarter No.G-3, Type II, P.S. Kalkaji, New Delhi has

been regularised in the name of tne applicant - Ajay
Kumar .
2. In view of the above, the grievance of tne

applicant in this CA noc longer survives. Accordingly,
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